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(V>) if to, the namea ot the State* 
and the steps Government have taken 
to alleviate such conditions?

The Deputy Minister of Food (Shri 
M. V. Krishnappa): fa) and (b). A  
detai>d statement about the ood 
situation in the country has alre*d» 
been made in the Sabha on 14-5-57.

Rise in Food grain Prices
*189. Shri Anirudha Sinha: Will the 

Minister of Food and Agriculture be 
plen.ed to iiate:

(a) in what proportion the price* 
of foodgrains have risen in the coun
try since January last;

( o ' the r.iaximum increase so fa ii 
the pi ices of rice, oil-seeds ind 
wheat; and

(c) the name of the State in which 
the rise in prices of foodgrains hai 
been the highest?

Th'i Deputy Minister of Food (Shri 
M. V. Krishnappa): (a) to .(c ). A
statement is laid on the Table of 
Lok Sabha. [See Appendix I, annex- 
ure No. 36],

Shri Kasliwal: There are all sorts
of conflicting reports appearing in the 
Press about the foodgrain prices. May 
I know what is the price of wheat and 
the price of barley recently prevalent 
in the mandis?

The Minister ot Food and Agricul
ture (Shri A. P. Jain): What mandi
does the hon. Member refer to? Gener
ally speaking the price of dara wheat 
today is between Rs. 13-4-0 and Rs. 
15; the price of barley is near about 
Rs. 10.

Shri L. N. Mishra; In Bihar, while 
the supply of foodgrains has improved 
to a considerable extent, no adequate 
provision has been made for trans
porting the foodgrains to the fair- 
price shops. May I know whether the 
Government have any scheme for co
ordinating the supplies with the 
transport system?

Shri A. P. Jain: The Central Gov
ernment w il l ' see that. the foodgrains 
reach the rail-head destination; after 
that, it is the responsibility of the 
State Government to do the internal 
distribution and to see that the food
grains reach the fair-price shops.

Shri • D. C. Shartna: May I know
what steps the Government are taking 
in order to prevent hoarding, because 
I think all these difficulties are to 
some extent due to the hoarding of 
foodgrains?

Shri A. P, Jain: The Government
is very much alive to this question. I 
would not like to discuss the steps 
which we propose to take in this 
regard.

Shri Shree Narayan Das: There are 
always transhipment difficulties bet
ween North Bihar and South Bihar. 
The hon. Minister has just now said 
that he will take the foodgrains to 
the rail-head destinations. 1 would 
like to know what steps, in consulta
tion with the railways, the Govern
ment have taken to see that supply of 
foodgrains to North Bihar is maintain
ed?

Shri A. P. Jain: Since last year,
we have been following the practice 
that before the rains start, we stock 
sufficient quantities of foodgrains in 
North Bihar. This year we propose to 
stock 15,000 tons of wheat in North 
Bihar. This quantity will be supplied 
by the end of this month or by the 
beginning of the next month.

Shri H. C. Mathur: Is it a fact that 
prices of foodgrains had been going 
down in all the places except in certain 
places, and if so, what are the places 
where the prices are going down?

Shri A. P. Jain: The prices of wheat 
and gram have been going down. We 
have been collecting figures from a 
large number of mandis and in more 
than 60 per cent of the cases the 
price of wheat is going down. Simi
larly we have been collecting figures 
for gram from a fairly large number



*f mandis and in more than 95 p*r 
sent, o f th« cases the prices are either 
steady or are going down. The price 
%t rice has gone up and it is at 
present more or less steady.

Shri Wodeyar: May I know whether
the Government of the Mysore State 
sought any immediate help, and if so 
the same granted and to what extent? 
Has the Government of India any 
permanent solution for removal of 
these conditions?

Shri M. V. Krishnappa: In the North
Karnatak, that is North Mysore, in 
about three or four districts the main 
crop is the juar crop which has been 
affected by heavy rains. Last year the 
yield had gone down and there the 
prices of juar has gone up to Rs. 14 
to Rs. 15 per maund. Last week X 
was there and told them that ample 
supply of fine quality of wheat is 
being supplied at Rs. 14 per maund in 
all these areas. We have started thre* 
central storage depots at Belgaum, 
Bijapur and Gulbarga and enough of 
wheat is moved to these storage 
depots and from there the wheat is 
supplied to the fair price shops.

Shri Hem Barua: May I know
whether the 3,000 tons of wheat 
allotted by the Food Ministry to the 
State of Assam has reached the State? 
We have seen a report to the effect 
that the allotment of the 3,000 tons of 
wheat has not reached the State of 
Assam. Is it a fact?

Shri A. P. Jain: In fact, up till now 
it was the responsibility of the Assam 
Government to lift the wheat fiom  
Calcutta. The Development Minister 
of Assam saw me only two or three 
days ago. I had a full discussion with 
him. In future we propose to keep 
stocks of both rice and wheat in 
Assam. To Assam we have already 
despatched about 6,000 tons of rice 
4rhich is in transit and we shall 
shortly be despatching about 10,000 
tons more of rice and also wheat.

Sbri Hem Barnm: May I know
whether the Supply Minister of Assam 
made a demand for 20,000 tons of rice 
for the State. At the same time he has
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also made a demand for the opening 
up of reserve centres in important 
towns of Assam, because Assam is 
often cut off from the rest o f India
during the monsoons.

Shri A. P. Jain: So far as figure*
are concerned, I know them much 
better than the hon. Member, becaus* 
I had discussions with the Assam 
Government and I am directly in 
correspondence with them. So far as 
building up of stocks are concerned, 
both of rice and of wheat, we will 
build those stocks before th* rains 
fully set in.

Shri Hem Barua rose—
Mr. Speaker: I am not going to

allow three questions at a time.
Shri Narayanankutty Menon: The

hon. Minister intervening in the 
debate on the President's Address 
quoted some figures of hoarding. In 
view of the fact that the new harvest 
is impending, will the hon. Minister 
be pleased to take immediate steps to 
prevent further hoarding of the food 
stocks?

Shri A. P. Jain: I am very conscious 
of that.

Shri C. D. Pande: May I know
whether in view of the rising prices 
of wheat in Uttar Pradesh, at least in 
my constituency of Haldwani, will the 
hon. Minister instruct the Government 
of Uttar Pradesh to take away the 
sales tax so that wheat may be mad* 
cheaper than it is today?

Shri A. P. Jain: I am afraid that I 
have no powers to order the Govern
ment of Uttar Pradesh.

Shri C. D. Pande: Since you subsi
dise you have the power.

Shrimati Ha Palchoudbari: May I
know how much grain has been given 
over to West Bengal to enable the 
opening of fair price shops and how 
many fair price shops have been 
opened in West Bengal and how 
many gruel kitches up to date?

Shri A. P. Jain: In this month we 
have given them 10,000 tons of rice.
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In addition to that we have been 
issuing about 35,000 tons of wheat per 
month. The initial quantity of 6,000 
tons has been issued. I do not know 
how many fair price shops have been 
opened. Apparently the West Bengal 
Government is busy opening a number 
of fair price shops.

Shri Pal&niandi: Arising out of the
answer, and in view of the fact thal 
the rising prices of rice are going tc 
affect mostly Southern India, may ] 
know whether Government have 
taken steps to release the necessary 
stocks in South India?

Shri Venkatasubbaiah: In view of 
the fact that the Rayalaseema 
districts in Andhra Pradesh have 
been adversely affected on accout t of 
excessive rains, may I know 
whether the Andhra Pradesh Gov
ernment has made any representations 
for the supply of the required millet.-; 
to this part of the area?

Shri M. V. Krishnappa: So far as
Rayalaseema districts are concerned, 
wherever jowar is grown, the jowar 
crop was affected particularly last 
year. I had a meeting with the Andhra 
Pradesh Government last week, and 
Shri Thimma Reddi, the Food 
Minister, asked for the supply of 
wheat and rice to Andhra. We have 
assured them that the wheat demand 
will be met, and with regard to ricc 
also, if they require rice, we are 
prepared to supply it in Hyderabad 
City.

Several Hon. Members rose—

Mr. Speaker: There are as many as 
forty names put down here against 
this question. Even if I limit myself 
to calling all the hon. Members who 
have taken the trouble of tabling the 
question, the whole hour will be 
over. This is a very important matter, 
scarcity of food and rising prices. The 
whole House seems to be interested in 
it. Therefore, if hon. Members are 
willing to sit next Saturday, I will

allow 3 two-hour debate on this 
matter-—both on food scarcity and 
prices. If there* is still demand, we 
will raise it to two and a half hours.

Several Hon. Members: Yes.
Shri A- **• Jata: May I suggest, Sir, 

that you niay devote the whole of 
Saturday to a debate on food? 
Because. I want to hear as many 
points of view as possible.

Mr. Speaker: How many hours does 
he w^nt on Saturday? We do not 
have Question Hour on that day. 
Then, we shall have from 11 to 6, or 
till as long as we sit.

Shr) Tyagi: Why till six? The House 
will Jiave been fed up by that time.

Shr> Raghunath Singh: Eleven to 
Five.

Mr. Speaker: Did the hon. Minister 
say it in a huff?

Shfi A. P. Jain: No, Sir. I really 
said I have been wanting to hear the 
suggestions from hon. Members.

Shfi Thirumal Rao: May I know if 
the lion. Minister is going to substan
tially a d d  to what he has already 
said by way of statement? Otherwise, 
what is the use of the debate being 
c a r r i e d  on the whole day?

Mi'- Speaker: He is willing to sit the 
whole day and answer. But if other 
hon. Members get tired, he will also 
go

Sltri A. P. Jain: I have nothing
more to add to the statement I have 
already made, but I would like to 
hav<? more suggestions, and parti
cularly some constructive suggestions 
fron1 hon. Members.

gjiri Shree Narayan Das: In view of 
the fact that a debate on the food 
s i t u a t i o n  has already been held in the 
course of the discussion on the 
motion of thanks to the President, 
and in view of the fact that we have 
not been able to gather how far the 
va riou s  State Governments have taken 
steps in this direction, may I request
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the hon. Minister through you, Sir 
that after some days or towards the - 
end of this session, if he is able to 
gather information from the various 
States, he might lay a statement on 
the Table of the House, so that we 
■will be able to know the latest posi
tion?

Shri A. P. Jain: I have no objec
tion to this course and I can lay such 
information as I am able to get from 
the State Governments on the Table 
of the House. But it will take a little 
time, and I will be able to do it only 
at the end of the session.

Shri B. S. Murthy: The debate will 
be of no use without that further 
information. We should know before 
Saturday what steps have been taken 
by the State Governments to arrest 
the prices.

.M r. Speaker: The Minister for
Parliamentary Affairs is not here. I 
suppose he also will be willing and 
see to it that there is sufficient 
quorum on that day. The maintenance 
of quorum is in his hands. Anyhow, 
further supplementaries regarding 
this question will stand over. This 
question is closed today. If there is 
some difficulty in having a separate 
day or a special session on Saturday,
I will allow two hours at the end of 
any of these days. I will intimate to 
the House tomorrow in consultation 
with the hon. Minister.

Central Anti-Locust Unit

*139. Shri Shree Narayan Das: Will 
the Minister of Food and Agriculture
be pleased to state:

(a) what is the precise nature of 
work with which the Central Anti- 
Locust Unit of India is engaged at 
present;

(b) the names of the countries 
where officers of this unit are 
working;

(c) whether any assessment of its 
work and achievement has been made; 
and

(d) if so, the result of such assess
ment?

The Minister of Co-operation (Dr.
P. S. Deshmukh): (a) to (d). A state
ment is laid on the Table of Lok 
Sabha. [See Appendix X, annexure 
No. 37].

Shri Shree Narayan Das: It appears 
from the statement that this unit has 
beep participating in an international 
campaign against desert locusts. I 
would like to know whether, for 
participation in the international
campaign, any pari of the expenditure 
involved has been borne by the inter
national organisation or the whole of 
the expenditure was borne by the Gov
ernment of India.

Dr. P. S. Deshmukh: I have not
got the figure of total expenditure. 
The expenditure we have borne
varies between Rs. 1,60,000 and
Rs. 2,74,000.

Shri Shree Narayan Das: I wanted
to know what part of the expenditure 
incurred by India in the international 
campaign was borne by the interna
tional organisation and what part 
was borne by India.

Dr. P. S. Deshmukh: The expendi
ture incurred is very large. I have not 
got the actual proportion. I would 
like to have notice.

Shri Shree Narayan Das: May I
know whether, after all this expendi
ture on this unit, there has been 
occasion to reduce or enlarge the 
strength of this organisation?

Dr. P. S. Deshmukh: Not so much 
as a result of this international 
campaign. Probably some portion 
might be due to that. The personnel 
has been reduced as a result of lesser 
activity of locusts in India from 607 
to 207.

Shri Kasliwal: It appears from the 
statement that no locust activity has 
been witnessed in this country last 
year. There are reports in the press 
that there was some activity in Saudi 
Arabia, Sudan and some places round 
about. May I know whether the hon. 
Minister is in a position to say that
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there is no danger to this country 
from such locust activity?

Dr. P. S. Deshmukh: We have to
watch the situation all along. For the 
time being, it appears that there is 
no immediate danger. But, I am 
to inform the House that some locusts 
are always present on the soil of 
India throughout. In spite of the fact 
that they may not be able to form 
swarms and do damage on a large 
scale, there is a huge area where 
locust breed of a local nature is 
always carried on.

Prices of Raw J itt

*14*. Shri L. N. Mishra: Will the 
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that prices 
of raw jute in Bihar have been very 
low during the months of February, 
March and April this year;

(b) if so, the reasons for the same; 
and

(c) how these compare with the 
prices of the previous year?

The Minister of Co-operation (Dr. 
P. S. Deshmukh): (a) No, Sir.

(b) Does not arise.
(c) Compare favourably.
Shri L. N. Mishra: In view of the 

fact that the prices of raw jute have 
often been subjected to wide fluctua
tions by the speculative activities of 
private traders, have Government 
considered the proposal of putting 
this commodity also under the sphere 
of the State Trading Corporation?

Dr. P. S. Deshmukh: That would be 
more for the Commerce and Industry 
Ministry to decide.

Shri L,. N. Mishra: In view of the 
fact that the Ministry o f Food and 
Agriculture had made a definite 
recommendation to the Jute Enquiry 
Commission that a minimum price 
\ tr raw jute be fixed every year, 
jiay  I know whather the Food and 
Agriculture Ministry has been 
pursuing this point still?

Dr. P. 8 . Deshmukh: It is always
the view of the Food and Agriculture 
Ministry that some steps should be 
taken to assure the jute growers a 
fair price. I cannot say, what ultimate 
view the Commerce and Industry 
Ministry has taken and how far we 
have succeeded in this.

Shri L. N. Mishra: If it is view of
the Food and Agriculture Ministry 
that a fair price should be got by the 
raw jute growers, may I know why 
the recommendation of the Jute 
Enquiry Commission that a Jute 
Commission be set up has not 
materialised?

Dr. P. S. Deshmukh: I would like
to have notice.

Shri A. C. Guha: The hon. Minister 
has admitted that the Food afcd 
Agriculture Ministry always want* 
that a fair price should be fixed to 
ensure an economic price to the jute 
growers, is it not the responsibility 
of this Ministry to protect the jute 
growers’ interest and if there is any
thing in between their desire and its 
fulfilment, is it not the duty of this 
Ministry to see that the desire is ful
filled and the growers ensured an 
economic price?

Dr. P. S. Deshmukh: Firstly, my 
hon. friend is reading more than I 
said in my reply. I did not say that 
we have recommended any minimum 
price. I said it is the view of the 
Food and Agriculture Ministry that 
the grower must get a reasonable 
price. What particular steps will 
achieve this result, I did not disclose.

Shri L. N. Mishra: It is in the state
ment of the Ministry.

Shri S. C. Samanta: In reply to part
(a), the hon. Minister said, no. May 
I know whether it is a fact that the 
growers who were selling jute at that 
time were selling at a lower price 
whereas those who bought them were 
selling at a higher price in Calcutta?
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Dr. P. S. Deshmukh: There are local 
variations and from time to time also 
there are price variations. I have 
myself complained that very often 
these fluctuations are very violent 
and cause a lot o f damage to the 
interests of the agriculturists, but 
in this particular case, the variations 
are not too much. For instance, in 
Purnea in 1956 the average price was 
Rs. 24-8-0, now it has gone down only 
by eight annas so far as February 
and April are concerned. In the other 
months it is more. That is why I said 
that the fluctuations are not very 
high in these months.

Shri Jhunjhunwala: Arising out of 
the answer of the Minister of Agri
culture that it is the view of hi* 
Ministry that proper price should be 
paid to the jute growers, may I know 
what steps tho Ministry has taken to 
realise that object and whether they 
consulted the Commerce and Industry 
Ministry on this point as he has said 
that it is the function of the Com
merce and Industry Ministry?

Dr. P. S. Deshmukh: It would not
be possible for me to describe all the 
steps that are possible to achieve 
this end in reply to a question, but 
this is a matter to which, not only in 
respect of jute but all commodities 
produced by the agriculturists, the 
Food and Agriculture Ministry 
attaches the highest importance, as 
otherwise the production will never go 
up, but I cannot describe all the 
steps.

Shri Thirumal Rao: Is it not the
policy or the Food and Agriculture 
Ministry to consult the Commerce 
Ministry in regard to jute which is a 
dollar-earning cash crop?

Dr. P. S. Deshmukh: It is not a
matter of consultation. Whenever we 
feel that some steps are necessary for 
improvement in the prices, we make a 
recommendation to them and they 
take the step.

Shri Ranga: Is it not a fact that for 
a number of years a minimum price 
was fixed by the Bengal Government
—I do not know whether the Bibar 
Government did so or not—and it was

enforced also by the Bengal Govern
ment? They provided special funds 
for tha{ purpose.

Dr. P. S. Deshmukh: I would like
to have notice of the question.

Master Plan for Delhi
- i .

Shri Radha Raman:
Shri D. C. Sharma:

Will the Minister of Health be 
pleased to state:

(a) the latest position of the 
Master Plan for Delhi;

(b) when the complete Plan will be 
presented to the Ix>k Sabha; and

(c) when it is proposed to be imple
mented?

The Minister of Health (Shri 
Karmarkar): (a) The Town Planning 
Organisation submitted an Interim 
General Plan for Greater Delhi in 
September, 1956 and the preparation 
of the final Master Plan is now in 
progress.

(b) It will be available to the
Members of Parliament as soon as it 
is ready.

(c) The question of implementing 
the Plan will arise only after it has 
been duly scrutinised and approved 
by the Government.

Shri Radha Raman: The hon.
Minister just now said that an
interim plan was published very
recently. May I know if copies of it 
were supplied to Members of Parlia
ment and if they were not supplied, 
whether they will be supplied now?

Shri Karmarkar: I would like to 
make myself sure as to whether they 
were supplied, but so far as I can 
see they have not been, and in order 
to enable Members of Parliament to 
buy it, we have priced it very 
reasonably at two rupees and odd. 
The first edition is o f 500 copies, and 
maybe it will take some time to be 
sold out, and the hon: Menfter w ill 
do well to purchase his copy.



873 Oral Answers 20 MAY 1957 Oral Answers 874

Shri Radha Raman: In view of the 
fact that a master plan is being pre
pared by the town-planning agency, 
have the Government any statistics 
now available about the possibilities 
or the prospects of demolishing 
certain areas in the City of Delhi, 
including the Chandni Chowk area?

Shri Karmarkar: It looks like a
very short question, but it will require 
a long reply.

Firstly, this question of demolition 
arises in urgent cases like slum 
clearance. It is proposed that to the 
extent that is possible and necessary 
that work should go on, pending the 
finalisation of this master plan.

The hon. Member wanted to know 
something else also.

Shri Radha Raman: Chandni Chowk.
Shri Karmarkar: About Chandni

Chowk particularly, T would like to 
have notice.

Mr. Speaker: Next question.

Shri Radha Raman: May I k n ow .. . .

Mr. Speaker: How can a huge plan 
be discussed under a question? Hon. 
Members have got other remedies. If 
he is not satisfied, he may ask for a 
half-hour, one hour or 1J hour dis
cussion. In the Question Hour I am not 
going to allow all the time for a single 
question.

Bhakra Nangal Dam

*142. Shri D. C. Sharma: Will the 
Minister of Irrigation and Power be 
pleased to state the total amount 
contributed towards Bhakra Nangal 
Dam by the two units, Punjab and 
Rajasthan, till the end of the First 
Five Year Plan and the benefits 
accruing to the two contributing 
State??

The Minister of Irrigation and 
Power (Shri S. K. Patti): A  statement

f'ving tlie information is laid on the
able, s l # k  Satyia. f See Appendix

I, annexuire No. ‘ 38.1

Shri D. C. Sharma: From the state
ment I find that about Rs. I l l  crores 
odd have been spent on the project so 
far. Have Government any idea as to 
the optimum amount that is to be 
spent on this project, and the share 
of the Punjab and Rajasthan Govern
ments in this respect?

Shri S. K. Pa til: As has been
stated in the answer, we have already 
paid Rs. 1,07,46,09,851 to Punjab and 
Rs. 3,70,88,450 to Rajasthan. Accord
ing to present calculations, the opti
mum expenditure is going to be about 
Rs. 172:54 crores. The proportion as 
between Punjab and Rajasthan will 
be about 84-78 per cent, in the case 
of Punjab and 15 22 per cent, in the 
case of Rajasthan respectively.

Shri D. C. Sharma: May I know
when the power supply to Rajasthan 
will commence?

Shri S. K. Patil: So far as the sup-,
ply of power is concerned, we are ex
pecting that Rajasthan would get it 
within a year.

Shri Keshava: May I know whe
ther the Central Government have 
made any contribution towards this 
project, and if so, whether the Com
ptroller and Auditor-General is en
titled to audit the accounts of this 
project?

Shri S. K. Patil: The Centre has
paid money: that has been stated in 
the answer itself. As for the second 
part of the question, I require notice.

Shri Punnoose: May I know the
quantity of power produced in this 
project, and the cost of production 
per kw.?

Shri S. K. Patil: The power already 
produced is somewhere in the region 
of 72,000 kw. The power to be pro
duced hereafter will be a little under
400,000 kw. As to the price per kw. 
I would require notice.

Shri H. C. Mathur: May I know 
whether the Rajasthan Government 
have complained of inordinate delays 
in the transmission of power in this 
case, and if so, the reasons for this 
driay?
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Sbri S. K. Patil: They have been in 
correspondence with us, and we have 
explained to them the difficulty about 
the availability of steel etc. But those 
difficulties are being slowly got over, 
and 1 think we shall be in a position 
to give them power within a year.

Shri Dasappa: May I know whether 
any moneys have been found for this 
project by the Rajasthan and Punjab 
Governments, apart from the loans 
which the Government of India have 
given?

Shri S. K. PatU: I have no infor
mation about it just now. If the hon. 
Member gives notice, I shall find out.

Shri Mohamed Imam: May I know 
the return on the total investment?

Shri S. K. Patil: It is very difficult
just now to estimate what the return 
would be. But that is a matter to be 
enquired into. If notice is given, I 
shltll supply the information.

Salem-Bangalore Railway IJne

|* Shri Narasimhan:
*143  ̂ Shri S. V. Rama.swamy:

[ Shri T. B. Vittal Rao:
Will the Minister of Railways be 

pleased to refer to the reply given 
to Starred Question No. 333 on the 
23rd November, 1956 and state the 
present position of the survey of the 
Salem-Bangalorc Railway Line?

The Deputy Minister of Railways 
(Sbri Shahnawaz Khan): The field
work is in progress and is expected 
to be completed by the end of this 
month.

Shri Narasimhan: May I know
whether there was a time-schedule 
lor the completion of this survey, and 
if so, to what extent it was adhered 

and if not, the reasons therefor?

Shri Shahnawaz Khan: Generally,
for these surveys, no definite time- 
schedule is given, because it differs 
from survey to survey depending on 
various conditions. But it is expected 
that the survey will be completed by 
the end of this month, and we hope

the report will be with the Railway 
Board by September,

Shri Narasimhan: May I know
the stations contemplated under the 
survey between Dharmapuri and 
Salem on the one side, and Hosur 
and Bangalore on the other, which 
are now going to be in a new align
ment, apart from the old alignment 
of the dismantled railway line bet
ween Dharmapuri and Hosur?

Shri Shahnawaz Khan: It is yet too
early to go into details of this nature.

Shri Dasappa: What was 1he result 
Of this survey? Is there any imme
diate or reasonable chance of its being 
taken up within a reasonable period 
for implementation?

Shri Shahnawaz Khan: The result
is more or less the general result of 
all surveys. I might tell the hon. 
Member that there is not much likeli
hood of this line being constructed 
durirtg the Second Plan period.

Shri T. B. Vittal Rao: Is it a fact
that there is a deliberate attempt to 
slow down this survey in view of the 
fact that Government are not taking 
up any line for construction during 
the Second Plan period?

Shri Shahnawaz Khan: There is no
attempt whatsoever to slow down the 
progress of the work. As I said, the 
work will be completed by the end 
of this month. But even if it had 
been completed earlier, there was 
very little likelihood of the line being 
constructed.

Shri Narasimhan: Are Govern
ment aware that in the Second Fiv® 
Year Plan period, two big pro
jects, aluminium and lignite, will b* 
under way in and around this area 
and whether in the context of pers
pective planning, the proper streng
thening of transport facilities between 
Cuddalore, Salem and Bangalore will 
not be necessary for the fulfilment of 
these two projects?

Mr. Speaker: I And that 75 per 
cent, of the questions that are put by
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way of supplementaries are sugges
tions for action. If the hon. Minister 
gives one reply, then Members try to 
convert him to their own view by 
arguments, which ought to take place 
only on a resolution or a separate 
motion. No answer need be given to 
the question.

Shri Narasimhan: might
explain..........

Mr. Speaker: I have been able to
understand him. Next question.

Mr. Speaker: Question No. 144.

Shri Keshava: May I suggest that
Question No. 152 may be taken up 
along with question No. 144, as it 
relates to the same subject?

Shri Raj Bahadur: Yes.

Mr. Speaker: All right.

Re organisation of Posts and Tele
graphs Circles

*144. Shri T. B. Vittal Rao: Will
the Minister of Transport and Com
munications be pleased to state:

(a) the stage at which the proposal
10 re-organise the Posts and Tele
graphs Circles consequent upon the 
re-organisation of States rests;

(b ) when the same is likely to be 
finalised; and

(cj the number of Circles in the 
country at present and what would be 
the number after re-organisation?

The Minister of State ia the Minis
try of Transport and Communications 
(Shri Raj Bahadur): (a) to (c).
There are at present thirteen P. & T. 
Circle Offices including the Postal 
Circle at Delhi. There is no proposal 
at present to have a general re
arrangement of Circle boundaries.

P. ft T. Administrative Circle In 
Mysore

4*
Shri K eshan :
Shri Thimmaiah:

Will the Minister of Transport and 
Communications be pleased to state 
whether the Central Government have 
any proposals at all to constitute a 
Posts and Telegraphs administrative 
circle for Karnataka or Mysore?

The Minister of State in the Minis
try o f Transport and Communications 
(Shri Raj Bahadur): Not at present.

Shri T. B. Vittal Rao: Am I to
understand that we have given up 
the idea of having Circles on linguis
tic basis?

Shri Raj Bahadur: As a matter of
fact, these Circles were never or
ganised on the basis of any provincial 
boundaries; they were organised on 
the basis of administrative conveni
ence, depending upon the number of 
post offices and telegraph offices in a 
particular area and the work emanat
ing therefrom.

Shri T. B. Vittal Rao: Is it a fact
that the Director-General of Posts 
and Telegraphs went into this ques
tion and some work was being done 
about it, but suddenly it was given 
up?

Shri Raj Bahadur: I might remove
one apprehension from the mind of 
the hon. Member. The question was 
whether any proposal was under con
sideration. We have said that at 
present it is not under consideration. 
That does not bind us down rigidly to 
any particular de<#sion. In case a 
new Circle is necessary on the basis 
of traffic or the number of post offices, 
we shall consider the proposition.

Shri Punnooae: Is it not a fact
that during the last session of the last 
Parliament, it was stated In this 
House from the Government side that 
reorganisation of posts and telegraphs 
Circles had been under consideration 
on the basis ot the reorganised States? 
If so, may I know what has happen
ed to that?
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Shri iU j Bahadur: What was
stated, il I remember aright—I am 
speaking from memory—was that it 
was not necessary that the boundaries 
of a P. and T. Circle should be coter
minous with thp boundaries of a State. 
Maybe that in many cases two States 
are represented by one Circle or one 
single Circle represents more than 
one State.

Shri B. S. Murthy: May 1 know the 
reason for keeping the Andhra Pra
desh Postal Circle still in Kumool 
and not shifting it to Hyderabad?

Shri Raj Bahadur: At I said, the
old boundaries of the old Circles 
continue at present.

Shri Keshava: By what time is the 
Mysore Circle likely to be constituted?

Shri Raj Bahadur: As and when
the matter is taken into consideration 
fend a decision is arrived at.

Shri Radhelal Vy as rose—

Mr. Speaker: 1 cannot allow a dis
cussion on separate Circles here. Next 
question.

Delhi Electricity Workers
*145. Shri Bahadur Sinffh: Will the 

Minister of Irrigation and Power be
pleased to state:

(a) whether the Delhi Electricity 
Workers of the Distribution Branch 
went on strike in the middle of April, 
1957;

(b) the demands put forward by 
them:

(c) how far have those been meted 
out;

(d) the average number of public 
complaints daily regarding the diffi
culties caused by the strike; and

(e) whether the supply was sus
pended in any area?

The Minister of Irrigation and 
Power (Shri S. K. Patil): (a) Yes,
Sir.

(b ) Re-instatement of Shri Laxmi 
Narain, ex-meter reader the Delhi

State Electricity Board who was re
moved from service by the Board on 
alleged charges of misconduct.

(ci In accordance with the agree
ment reached between the Delhi State 
Electricity Board and the Delhi State 
Electricity Workers .Union, the case 
of Shri Laxmi Narain has been refer
red to Shri Sunkar Saran, retired 
Judge of the Allahabad High Court 
for review.

(d) None.
(e) No, Sir.
Shri Bahadur Singh: May I know

if the Government had spent some 
extra money during these strike days?

Shri S. K. Patil: I have no informa
tion on this subject except that if the 
occasion demanded in order that the 
services should not be interrupted 
they might have spent. If notice is 
given I will answer.

Thefts in Calcutta Dock Area

*147. Shri Raghunath Singh: Will
the Minister of Transport and Com
munications be pleased to state whe
ther it is a fact that on account of 
the lack of co-ordination between 
Calcutta Port Policc, Customs and 
Port Commmissioners, theft is in
creasing in Calcutta Dock Area 
amounting to several lakh£ per 
month?

The Minister of State in the 
Ministry of Transport and Communi
cations (Shri Raj Bahadur): Accord
ing to information available co
ordination is maintained between the 
Police, Customs and Port authorities 
in the matter of anti-Pilferage 
measures in the Port of Calcutta. 
An Anti-Pilferage Committee con
sisting of representatives of the 
Calcutta Import Trade Associa
tion, the Insurance Companies, the 
Customs, the Police and the Port 
Commissioners, reviews the situation 
once a month and the results are 
reported to be encouraging. The 
number of cases of theft in the month 
of February, 1957, was 80 as against 
95 in November, 1956.
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Shri Kaghunath Stafh: May I know 
whether 8,000 Pakistani nationals are 
■working in this dock and is it not 
due to these people?

Shri Baj Bahadur: That is a matter 
for police investigation; I am not in a 
position to vouchsafe for the ac
curacy of the statement.

Shri Raghunath Singh: What steps
are being taken to replace these 
foreign' nationals by Indians?

Shri Baj Bahadur: May I submit,
Sir, that the question pertains to the 
measures and steps taken by Govern
ment to control pilferage; and the 
question of replacement of foreign 
nationals by Indians is a larger ques
tion; and I think it is substantially 

iVr<5 (TLLViTuaiT o f  ijovemment.

Shri S. C. Samanta: May I know
whether it is a fact that last year the 
Port Commissioner recruited persons 
from the N.V.C. to cope with this 
theft and whether by such recruitment 
any results have been achieved?

Shri Baj Bahadur: I think I shall
have to require notice for that.

Shri Hem Barua: May I know
what steps are being taken by Gov
ernment to effect co-ordination bet
ween the Police and Customs O ff i c e r s  
due to whose negligence these thefts 
have taken place?

Shri Baj Bahadur: As I said, the
committee which consists of repre
sentatives of the Police, the Insurance 
Companies, Customs Officers, Import 
Trade Associations and the Port Com
missioners reviews the situation from 
month to month.

Shri B. S. Murthy: Why has a
labour member not been added to 
this Committee?

Shri Baj Bahadur: It is an adminis
trative matter and it concerns the 
control of thefts and pilferages and 
I do not know what the hon. Member 
does imply.

Fair Price Shops In Kerala

f  Shri A , K. Gopalan:
\  Shri A. M. Thomas:

Will the Minister of Food and Asri- 
e«lture be pleased to state:

(a) the kind of rice^ parboiled or 
raw—that is more popular in the 
State of Kerala;

(b) whether it is a fact that a
major portion of the quantity avail
able for Kerala for sale in fair price 
shops is raw rice; and

(c) what steps Government intend 
to take in this matter?

The Deputy Minister of Food (Shri 
M, y , Krishnajjpa); fn} to f c.). Par
boiled rice is preferred in Kerala. 
Ohly Burma exports parboiled, ricc 
where availability of this variety is 
reported to be limited. According *io 
Present indications, against our con
tract for 5 lakh tons, we are likely 
to gpt \ess than 2 lakh tons of boiled 
ri<;e during the year. Consistent with 
the availability, preference is given 
to Kerala for supply of boiled rice.

Shri A. K. Gopalan: May I know
the amount that is required for 
Kerala for the next 7 months and 
what the Government is proposing to 
supply to-Kerala?

The Minister of Food and Agricul
ture (Shri A. P. Jain): I have had a 
^Ull discussion with the Chief Minis- 
ter of Kerala and also the Food Minis
ter and it has been agreed between 
usj that we will be supplying 75,000 
tans of rice during the next 3 months, 
that is, June, July and August, after 
which the next crop will come in.

The stocks of rice at present in 
Kerala ar§ raw rice; but we are ex
pecting some parboiled rice and we 
hbpe to supply them about 30,000 or 
4(),000 tons of parboiled rice.

Shri A . K. Gopalan: What is the 
difference between the price of rice 
sfjid at the fair price shop and that 
»<)ld in the free market?



S bli A. P. Jain: The price of boiled 
rice in the free market is appreciably 
higher than that in the fair price 
shops.

Shri Punnoose: Is it not a fact that 
the paddy that is harvested just now 
in the Andhra Pradesh is to be main
ly diverted for use as boiled rice and 
if so, could Government do anything 
to get that rice for Kerala at a reason
able price?

Shri A. P. Jain: The Kerala traders 
are at liberty to buy this in the open 
market. What I was talking of was 
the imported rice from Burma.

Opening of New Stations
*149. Shri Bishwa Nath Roy: Will

the Minister of Railways be pleased 
to state whether in view of the great 
distance between Bhatni Junction 
station and Bhatpar Rani and between 
Bhatni and Salimpur railway stations 
4ny proposal is under consideration 
for construction of new stations?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): It is pro
posed to open a crossing station each 
between Bhatni Junction and Bhatpar 
Rani, and between Bhatni Junction 
and Salimpur with a view to increas
ing the line capacity.

It is also proposed to open these 
crossing stations for passenger book
ing shortly after they have been pro
vided.

Shri Biswa Nath Roy: May I know 
when the construction work would 
start?

Shri Shahnawaz Khan: One cros
sing station between Bhatni and 
Salimpur is nearing completion and it 
is expected that it will be thrown 
open for goods traffic by July and for 
passengers, by September, 1957. The 
other one is included in the pro
gramme for the year 1957-58.

Shri Biswanath Roy: May I know
when the other one, between Bhatni 
and Bhatpar Rani, will be completed.

Shri Shahnawaz Khan: We hope to 
complete it soon.
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Pandit D. N. Tiwary: I want to put 
one question.

Mr. Speaker: For a small crossing
between two stations, we cannot 
spend so much of our time. If neces
sary, the hon. Members will kindly 
write to the Minister and get the in
formation.
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Shri L. N. Mishra: The First Plan
fra« suggested the setting up of *om« 
body like the Rural Electrical Admi
nistration of the United States to pro
vide long-term credit to village co
operatives for rural electrification pur
poses. May I know whether there is 
any proposal to have that kind of a 
body during the Second Plan at least?

Shri S. K. Patil: I would require
notice. But, so far as the First Plan 
is concerned, even the Rs. 20 crores 
that were set apart were not fully 
spent. As regards the second part of 
the question, viz., whether the setting 
up of such a body is under considera
tion X would require notice.

Shri M. R. Krishna: May I know
whether any assistance is being given 
to Harijan colonies and the backward 
classes colonies which have been cons
tructed by the Harijans themselves 
and if so, what amount has been re
leased to Andhra Pradesh?

8hri S. K. Patil: So far as Harijan 
colonies or any particular localities are 
concerned, it is the business of the 
State Governments. As between us 
and the State Governments, we exa
mine those schemes and make allot
ments. So far as this particular ques
tion is concerned, it is not with us; it 
is more with the State Governments. 
So far as allotment to Andhra is con- 
eemed, X do not find the figures here, 
but' Andhra is quite high up in the 
work that has already been done; in
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144 villages this scheme has already 
gcno.

Sbri gpUvananJappa: May I know 
how many villages were electrified 
during the First Plan period?

Shri S. K. Patil: 2179 villages wer«
electrified.

Shri Heda: Formerly, there was a 
policy that the rural areas where the 
big hydro-electric projects are work
ing would be given some quota out 
of the power generated there. But, 
looking at the things that have be«n 
done—for example, the whole power 
generated by the Nizam Sagar hydro
electric project is being transferred to 
the city and no quota is being given 
to the rural areas—may I know whe
ther the Government have abandoned 
the policy they were pursuing, or do 
they propose to follow it in some 
other way?

Shri S. K. Patil: We have
abandoned nothing. As I said in 
answer to another question, this is a 
matter for the State Government to 
take the initiative and find out if 
there is anything that has further to 
be considered between them and us. 
If the matter is referred to us, surely 
we will do it.

Shrimatl Da Palchoudhuri: May I
know the cost of electricity in rural 
areas as compared to urban areas, 
and what steps the Government have 
taken to lessen the price of electricity 
in rural areas?

Shri S. K. Patil: I will surely re
quire notice for answering such a 
highly technical question.

Shri Supakar: May I know the
State-wise allocation of money 
regarding rural electrification?

Shri S. K. Patil: I have not got 
here the State-wise allocation, but I 
have got here as to how many villages 
per State have already been electri
fied. If the him. Member wants to 
know the allocation I can give the in
formation, but that again will depend, 
as I said while answering the main 
question, upon the State, the avail
ability of power and many other
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things that are necessary. K vw  is  
this distribution hon. Members wili 
And that some States have takep full 
advantage o f it while others h ive not 
because circumstances differed in 

’Sbove States.

n«r?r s r * m : *mr«T *
VTfar-wrfssr h x v h t  Hr w t  

5  ?

Shri B. K. Fa til: I think that is a 
responsibility of the Government of 
India, and we consider it on that 
footing.

Madras Dock Laboar Board
*151. Shri Tangamani: Will the

Minister of Transport and Communi
cations be pleased to state:

(a) whether the Port-Workers 
under the Board of Trustees, Madras 
Port have been demanding of the 
Government of India, the early ap
pointment of a Wage-Board; and

(b) if so, the action taken thereon?
The Minister of State in the Ministry

•f Transport and Communications 
(Shri Raj Bahadur): (a) and (b).
The demand was not for the appoint
ment of a Wage-Board as such but for 
the upward revision of the pay 
scales of Class III and Class IV em
ployees. The demand was sponsored 
by the All India Port and Dock 
Workers Federation and related to 
such classes of employees in all the 
Major Ports of India. Government 
did not feel justified in undertaking a 
revision of the basic wage but re
cognised the need for a review of the 
disparities and anomalies in the pay 
scales, allowances, holidays, leave 
rules, working hours, overtime, provi
dent fund, retiring gratuity and other 
conditions of service of Class III and 
Class IV employees at all the Major 
Ports to see how far rationalisation 
-^fid uniformity could be evolved. 
This review is being carried out by an 
Officer on Special Duty. His recom
mendations are expected to be receiv
ed shortly.

Shri Taagamani: In view of the
fact that the Officer, who has been

appointed, has been going only into 
the question of anomalies and rationa
lisation of wage scales for class III 
and class IV employees, and in view 
of the fact that there has been no 
wage revision since 1st October, 1953, 
will the hon. Minister be pleased to 
say whether there will be another 
Wage Board set up, taking into consi
deration the fact that many Wage 
Boards are being set up in other in
dustries?

Shri Raj Bahadur: May I in this
connection invite the attention of the 
hon. Member to a Press Note which I 
issued after a meeting of the represen
tatives of the Government with the 
Federation concerned and which say* 
that this Officer’s enquiry will be to 
secure as large a measure of unifor
mity as possible in the service condi
tions of all these classes of employee* 
in all the major ports? I think, by 
and large, what is now mentioned by 
the hon. Member is covered.

Shri Tangamani: There have been
repeated demands from the five major 
ports of Calcutta, Madras, Vizag and 
Cochin that a wage board must be set 
up and repeatedly the answer given 
by the Government is that it will 
affect the other Central Government 
employees in view of the recommen
dations of the first Pay Commission. ...

Mr. Speaker: That is all right.
What is it that the hon. Member 
wants from the Government?

An Hon. Member: Wage board!
Mr. Speaker: The Question Hour

must be devoted for eliciting informa
tion which is not available in printed 
books and not known to the hon 
Members. No arguments, resolutions, 
suggestions, etc. ought to be made.

Shri Narayanankutty Menon: May
I know whether the officer appointed 
to enquire into the anomalies of the 
wage structure has submitted an 
interim report?

Shri Raj Bahadur: I do not tbink
he has submitted an interim report, 
but, he has met the representatives of 
<ne various organisations of th* 
workers.
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Shri B. S. Mmrthy: The English
answer may also be read.

Mr. Speaker: Yes.
Shri Shahnawaz Khan: (a) During

the one year period ended 31-3-57, 9 
such complaints on the Ratlam Divi
sion and 1 at New Delhi were received.

(b) All the complaints were enquir
ed into.

4 complaints on the Ratlam Division 
were substantiated and disciplinary 
action against the staff has been taken.

B »  complaint relating to New Delhi 
haa also been substantiated and dis

ciplinary action against the staff con
cerned is being taken.

*ptt ftqt * m r  : m r A
9V9T gf fa  <.0 «Ti*( *T fJI*T W ^ rf^ ft  V 
f̂ r̂ rnrs ipprrcH ^  ’if ,
-?9vr «Tcft̂ rT f ^ r  ?

*r> 5n^r«riir w t : % tpb sft-
5TRT5T ^  ’t f  i

Shri Radha Raman: What is the
nature of the disciplinary action 
taken?

Mr. Speaker: In Delhi or Ratlam?
Shri Radha Raman: The hon.

Minister has said about Ratlam.
Shri Shahnawac Khan: They have

been dealt with in accordance with 
the rules of discipline laid down for 
dealing with railway staff who com
mit suet, mistakes.

Mr- Speaker: The hon. Member has 
not asked the hon. Minister to tell 
him under what rules of procedure 
was action taken; he wants to know 
the effect of the action, whether any 
punishment was given and if so what.

Shri Shahnawaz Khan: I require
notice

The Minister of Railways (Shri 
Jagjivan R a n ): They have been at
present censured. But it has been felt 
that this punishment is a mild one and 
the attention of the railway has been 
drawn towards that.

■Jal Baliabh’
t

f  Shri M. R. Krishna:
’ \  Shri Bibhuti Mishra:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whtsther it is a fact that aVi 
Indian Cargo ship ‘Jal Baliabh’ was 
damaged in Suez due to fire;

(b) if so, the extent of damage 
caused to the ship;

(c) the amount that has to be spent 
to overhaul this ship;
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(d ) whether there w u  any loss of 
human life ; and

(e) if so, whether the deceased were 
all Indian Nationals?

The Minister o f State In the Minis
try of Transport and Communication* 
(Shri Raj Bahadur): (a) Yes.

(b) and (c). Not known at present. 
A  detailed report from the Marine 
Superintendent of the Scindia Steam 
Navigation Co., who has flown to Suez, 
is being awaited.

(d) No.
(e) Does not arise.

Shri M. R. Krishna: May I know
the cause of this flre and also whether 
the -hip and the articles she was car
rying have been insured and if so, 
whether they were insured in an 
Indian firm or foreign firm?

Shri Raj Bahadur: According to the 
usual practice, both the cargo and the 
ship must have been covered by the 
insurance. As regards the cargo, I am 
tola that it earned cotton loaded at 
Port Sudan. As regards the cause of 
the fire, I cannot say anything about 
it nor can I prejudice the results of 
any enquiry which may be initiated 
in this matter.

Shri M. R, Krishna: May I know 
whether this ship will be repaired at 
the Vizag shipyard or some foreign 
shipyard?

Shri Raj Bahadur: It was only
temporarily incapacitated and it was 
attended to right in the Suez itself; it 
was refloated after three days on 28th 
April. It reached its destination also 
and is coming back.

Shri T. B. Vittal Rao: The hon.
Minister has said that the Marine 
Superintendent of Scindia has gone 
there. May I know why the Princi
pal Marine Officer of the Government 
of India has not gone there for 
enquiry?

Shri Raj Bahadur: The Government 
step® in on account of the Indian Mer
chants Shipping Act only when the

casual^ i® reported. That will b* 
report^ when the ship comas back 
home.

—  ̂  ̂  ̂ ft- * ^TO rlW  Wnfl IfllnW*

f w  : ^ tt «rtr
«if*

(sp) WT | f%
s f t f f  f w .  f e j T h f r  ( 3 ^  JT?5T) 3 < FT *T

^  st s-tt  ^ r « r d

jflr  % n-ffcrf *  gr am

r̂, <ft w  % swrr tt °̂t

«? ?
# n  wftr *rs.' («r. » «  So

f a y .  (q?) tflr (sr). ^TRvrft 
^  ^  st^t *rcvrr It
5̂  § * T T  t  * n T T  T T  f x q T

I , «rfrf5rar ?, w*»nr n w i v « ]

«aft fWfrr : A ^ e r r  $ 
%  f w f  A w  ^  ?f?rr#

rs  ^ ^  arprr ^
sftr (-m  % %  vit^t vr
£ rjt iftJT trr W T ?ft
^  W3TW $ fa
f^ p r f  sftr f«H*nf?ryr

{Tlfip ̂ tl tTTiJ fswrar 'T ?

Wo 5To VTXtlvTT
cj-f PrPn=fr % ̂

^  fi »ra qrr w r m  q v
3TFT 5>*i R  fm  ^ iflX 9TW <TX 

rft W  Tt UlTOt
 ̂ A % fort *nrr t f r  *t

f f  ^  im  i

fir^rfn r*w ; t  a rw i 
pp fim art %  far^rr %

«n^ % cr*?fV | tftr <*ft f *
VTi t̂*T T  Vk^J,  ̂WTW
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«H*mr ?RT4?t»nTT|, *r<*r<

W® J f o  3 P T  : * $ T  m r  9 T R  
fW  $ I

<T> f*H|% fa *  : 4  ^HHI ^ I^ 'l fj
ft? WT fRTT̂ : »t̂ Y IT ^ T  #  «TT#
*  T O T  * T % - » l N ) r  *P t  * T ^ T  3 f t f ¥ f w f R f t  

P J *IT  v r  *T?IT 5, 'S rN '
^  ^  * t t  i« i  w  r ^  5  1

« f f  3 Io  H o  * *  : w  «n »R T  3 t T T
sr^r <ttvtx % :t f^fte jmft «f\

^ iw  **> m  fcrai | Pp 
farcr 2 m  f t r w  %  s r ^ r  $ a w r< * f t  » r f  <ft 
o t w t )  i^ r t :v r ^ p f f^ ^ f k m im
V " K  T t f  W i  < iK M  i n?T I ^ T f j ^  ^ T l <  
s^5t wt-sr: t^t

f f  1

« r r  f^-w rfH : f a s e f H t  f a ? r  h  
f s w  5 t  5tt#  ^n rg T *r r #  %  ftr c r p fr  
*PT T O  T S T  T f  * i m i  W V . 'T iff  ^
* f t r  r , 3 * n r  w r  w  {ft
•FTT....
Mr. Speaker. The hon. Member is 

giving information.

Wft TWT.W «Um : WT t  5TR Ĥ RTt 
f  fV *TW % ffWFV if fagTT W ff*r% f  

7 T 5 Jft  ^  t f t
faT'OT^rf ^ t » t s t ^  m r  

t f f c  w w n ?  ’ r s f t  *  ^  < s rttrr,
?ft %  fa T T  y x v r r  5 R 7  ? r> r T £ t  |  

* i \ W  ^ 5  I *T STT’T V I '  T t  
f*m ^r% Sr ?

nti ar«> sro * *  : f[»n^ t w  sfr 
v t f  * g f  I ,  s « r  fT T < ? r w  = ^ r  
|, fa^TT % *n=3T *frt *paT 
f̂r, ^ w ^ r t T i ;5rTT!rT^ 1
Shri Shree Narayjm D u : May 1

know whether the hon. Minister's 
attention has been drawn to the fact 
that in spite of the fact that some of the

mills are going to be kept working a 
large area of sugarcane crop will 
remain standing and whether the hon. 
Minister will take steps, in consulta
tion with the State Governments con
cerned, to see that the standing sugar
cane crop is completely crushed?

Shri A. P. Jain: The apprehension 
of the hon. Member that any cane will 
be left uncrushed is unfounded. 
About 6 per cent, of the cane was left 
in the fields in Uttar Pradesh, and I 
think about 6, 7 or 8 per cent, in Bihar. 
Arrangements have been made either 
to transfer that cane to other mills for 
crushing or the mills themselves will 
prolong the period of crushing. My 
information is that almost all the mills 
this year will close about the end of 
the month and there will be no sugar
cane left standing in the field.

Bombay-Kanya Kamari National 
Highway

*157. Shri A. K. Gopalan: Will the 
Minister of Transport and Communi
cations be pleased to state:

(a) the progress so far made on 
the Bombay-Kanya Kumari National 
Highway;

(b) whether it is a fact that the 
construction of the bridge at Kariyan 
Kodi has been suspended; and

(c) if so, the reason thereof?
The Minister of State in the Minis

try of Transport and Conununlcatlwu 
(Shri Raj Bahadur): (a) A  statement
showing the progress on the Bombay 
Kanya Kumari road which is not a 
National Highway, is laid on the Table 
of Lok Sabha. [See Appendix I, an- 
nexure No. 41.1

(b) and (c). The work was sus
pended for some time for revising the 
design of the bridge with a view to 
overcome some foundation difficul
ties which came to light during execu
tion. The work has since been re
started.
12 00 hrs.

Shri A. K. Gopalan: May I know
when the work will be restarted as 
far as this bridge is concerned?
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Sbri Bftj Btludar: Itie work has
been re-started.

Mr. Speaker: The Question Hour
is over.

S h o r t  N o t i c e  Q u e s t i o n

Steps to prevent spread of Influenia 
to India

t
„  f  Shri V. P. Nayar:8 . N. Q. No. S.«J gliri Easwara , yel.;

Will the Minister of Health be pleas
ed to state:

(a) whether it is a fact that Influ
enza is raging in an epidemic form in 
Singapore and Malaya;

(b) whether adequate steps have 
been taken by the Government of 
India to prevent the spread of infec
tion to India, through the passengers 
ifcm  the regions of the epidemic; and

(c) if so, the steps taken in the mat
ter?

The Minister of Health (Shri 
Karmarkar): (a) Influenza is in an 
epidemic form in Singapore and 
Malaya.

(b) and (c). The Government of 
India have taken steps to prevent the 
entry of infection to India. The steps 
taken are as follows:—

1. The Directors of Health Services 
in the States were alerted and asked 
to take necessary measures to deal 
with influenza cases.

2. Officers were deputed to Bom
bay, Calcutta and-Madras to study the 
situation in ports and to act in close 
liaison with the State authorities to 
prevent the entry and spread of the 
disease.

3. All airport and seaport health 
authorities were ordered to quaran
tine and isolate passengers arriving 
from abroad and who were suffering 
from influenza. Passengers not suf
fering from the disease were to be 
given surveillance forms and asked to

report to the nearest medical autho
rity for a period of flv» days after 
entry into India. The names of the 
passengers with .their addresses were 
also ordered to be sent to the nearest 
medical authorities.

4. Influenza has been declared as an
infectious disease under the Indian 
Port Health and the Indian (Aircraft) 
Public Health Rules.

5. One ship from Singapore, S. S. 
Rajula, with about 1,600 passengers 
and 200 crew arrived in Madras at 
1 a .m . on the 16th May 1957. The 
Government of India have taken steps 
to place this ship under quarantine 
and to prevent its entry into Madras 
Port. 44 cases of active influenza 
were on board the ship on its arrival. 
A team of 30 medical officers and 70 
other health personnel totalling about 
100 people boarded the ship immediate
ly after its arrival and rendered all 
medical assistance. Measures for treat
ing cases and isolating them on board 
the ship have been taken, Steps have 
also been taken to supply the passen
gers with food and water.

6. Arrangements have been made 
for the evacuation of cases which arp 
acutely ill and which require special 
attention not available on board the 
ship.

7. Arrangements have been made 
with the Pasteur Institute, Coonoor, to 
isolate the virus from the infected 
cases in India and possible steps have 
been taken for producing on a small 
scale a vaccine against the actual 
virus. It is estimated that it will take 
about four weeks to produce about
1,000 doses of influenza vaccine from 
this strain of virus.

I should also like to add, to bring 
the information up-to-date, that we 
have received a report as of yester
day that the position after 19th May, 
1957 was that about 79 cases of influ
enza were on board the ship, that 17 
new cases occurred on 19th May and 
that three doctors and seven nurses 
of the medical team who went to 
render medical aid have also contact
ed the disease. Arrangements have



been made to isolate them. I hope the 
best sympathies of the House are with 
them.

Shri V. P. Nayar: May I know
whether any steps were taken to pre
vent the spread of the disease at the 
port where the ship, S. S. Rajula, call
ed before it came to Madras?

Shri Karmarkar: Yes, due steps 
were taken in the ship itself for the 
treatment of the patients on board the 
ship.

Shri V. P. Nayar: May I know in
regard to the medical personnel who 
went to administer some drugs in S. S. 
Rajula and who on return were re
ported to be sick, whether Govern
ment have taken any steps to prevent 
further infection from the doctors who 
went and contacted the disease?

Shri Karmarkar: Those that have
been suffering from the disease have 
been isolated, and we cannot wait to 
have them immunised before sufficient 
treatment is given. I should say we 
deeply appreciate the efforts of those 
people who at personal risk continued 
to go there "very willingly.

Shri Easwara Iyer: In the case of 
the Influenza reported, may I know 
whether any secondary diseases like 
bronchitis, synocytis or pneumonia 
have also been reported and, if so, 
what steps have been taken to prevent 
them?

Shri Karmarkar: No further deve
lopments like bronchitis, etc. have 
been noticed. Now, the incidence of 
the actual suffering is supposed to 
cover four or five days. The person 
is supposed to develop a headache and 
then suffer from temperature of 100 
degrees and then in about four or five 
days he recovers.

Shri V . P. Nayar: It has also been 
reported in the press that there is some 
mortality- in the disease as it rages in 
the east. I want to know whether the 
Government have any information 
whether the disease is prevailing there 
in the epidemic form or pandemic 
form and whether the Government has 
been successful in isolating the virus
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which causes this particular type o f
influenza?

Shri Karmarkar: W e have given
instructions to isolate the virus and 
prepare a vaccine as against future 
possibilities. Regarding actual deaths, 
our information shows that the epide
mic originated in Japan and from 
October to March the number of fatal 
cases reported is 1,900.

Shri Radha Raman: May I know
whether passengers coming by air 
from these areas have been kept un
der quarantine and for how long?

Shri Karmarkar: Instructions have 
been given regarding air passengers 
also. The hon. Member will be glad to 
hear that till now no cases of quaran
tine have been reported. We do not 
propose to interfere with en route 
passengers.

WRITTEN ANSWERS TO QUES
TIONS

Tuticorin Express Accident
*146. Shri Sadhan Gupta: Will the 

Minister of Railways be pleased to
refer to the reply given to Starred 
Question No. 62 on the 25th March, 
1957 and state which of the recom
mendations contained in the Report at 
the Commission of Enquiry into the 
Tuticorin Express Accident have been 
accepted by Government and the 
action taken thereon?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): A  statement 
showing the recommendations made 
by the Commission and the directive 
issued to the Railways in connection 
therewith is placed on the Table o f 
Lok Sabha. [See Appendix I, annex- 
ure No. 42].

Im port o f Locom otives
*153. Shri Gajendra Prasad Siaha:

Will the Minister of Railways be 
pleased to state the number of loco
motives imported from foreign coun
tries during 1956-57?

The Deputy M inister o f Railwajri 
(Shri Shahnawaz K han): 431.
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